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MINISTRY OF RAILWAYS
(SOUTH CENTRAL RAILWAY)
NOTIFICATION
Secunderabad, the 11th November, 2025

S.0. 5185(E).—In exercise of the power conferred by sub-section (I) of section 20A of the Railways Act,
1989 (24 of 1989) (hereafter referred as the said Act), central government after being satisfied that for the public
purpose, the land, the brief description of which is given in the schedule annexed hereto, is required for execution of
the special railway project, Aurangabad — Parbhani Doubling in Jalna district in the state of Maharashtra, hereby
declares its intention to acquire such land:

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the official gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub- section (1) of section 20D of the said act:

Every such objection shall be made to the competent authority, namely Sub-divisional Officer & Land
Acquisition Officer Partur, Jalna district in writing and shall be set out the grounds there of and the competent
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authority Sub-divisional Officer & Land Acquisition Officer Partur, Jalna district shall give the objector an
opportunity of being heard, either in person or by legal practitioner and may, after hearing all such objections and after
making such further enquiry, if any as the competent authority thinks necessary, by, order, either allow or disallow the
objections.

Any order made by the competent authority under sub section (II) of section 20(D) of the said act shall be
final.

The land plans and other details of the land under this notification are available and can be inspected by the
interested person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of the land to be acquired with or without structure for the special railway project namely —
Aurangabad — Parbhani Doubling in the state of Maharashtra.

Description of Land in Acquisition: - project of Aurangabad — Parbhani Doubling Dist.- Jalna for passenger
and freight facility.

State — Maharashtra Dist. — Jalna
Approximate La.n.d .
Sr. Survey Land to be Acquisition
Name of Land Holder No./ . Area as Details of the case
No. Acquired
Gut No. (HR) per 7/12
(Hectare)
Taluka - Jalna Village - Partur
1) Mohammad Hasan
2) M Masud M. muniruodidan 160/1 0.9900
3) Laxman Fakira Rathod
4) Ali Hassan
5) Vijaykumar Govindrao Ghodke 16072 0.9000
6) | Najmunnisa Moisa
7) Poonam Shitalkumar Lahoti
8) Ashok Trimbakrao Aaghav
9) | Pandit Trimbakrao Aaghav 16073 0.1478 0.9800
10) | Jameel Rafiq Sheikh
11) | Rabbani Sheikh Mehboob
12) | Zubair Abdullah
13) | Shaikh. Rasheed Shaikh. Miranji
14) | Jagannath Namdev Gore
15) | Vithal Govindrao Gore 160/ 0.9900 .
16) | Saeedbeen Tasliy Badsaru Aurangabad . Parbhani
17) | Ashabai Pralhad Ambhure ];)i:tugl;lnga
18) | Achyut Babaji Badal )
- Case No.
19) | Dattatraya Narayanrao. Limaye 0.No.2025/LA/Kavi/CR
20) | Mahesh Narayanrao Limaye 50/2025
21) | Dwarka Laxman Bhasle
22) | Ratnamala Sambhaji Kalkute
23) | Shobha Prakash Ghate
24) | Yogita Laxman Bhosle 156/1 40700
25) | Deepak Laxman Bhosle 0.7813
26) | Ramesh Laxman Bhosale )
27) | Rajaram Ramkisan Bandal
28) | Parmeshwar Ramkisan Bandal
29) | Mangalabai Narayanrao Ubale
30) | Maroti Hanumant Bandal
31) | Prajakta Pratik Joshi
32) | Pramod Ramrao Jagtap
33) | Sanjay Ramrao Jagtap 156/2 5.4700
34) | Laxman Narayan Gaikwad
35) | Asrecord of rights Road 0.0052 0.0000
Total 0.9343
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Survey Approximate Land to Ac;-‘lfilsliclion
Sr. Name of Land No./ be Acquired Area as Details of the case
No. Holder Gut (HR) per 7/12
No. (Hectare)
Taluka — Jalna Village - Khandwi
1 Vashisht Nabaji
Barkule
7y | Anirudh Uddhav 115 0.5733 3.0000
Barkule
3) Uddhav Nabaji
Barkule
4) Sudhakar Ashroba
Barkule
5) Prakash Ashroba
Barkule
6) Vilas Ashroba
Barkule
7 Datta Ghansiriam
Barkule
8) Raosaheb
Ghansiram Barkule
9) Vitthal Devidasrao
Barkule
Shivaji Devidasrao
10) Barkule
— : Aurangabad — Parbhani
Srikisan Ghansiram .
11) Barkule Doubling
Dist. Jalna
Prakash Ashroba
12) Barkule Case No.
o 0.No0.2025/LA/Kavi/CR 53/2025
13) | Namdev Raghunath |, 5 0.9617 14.4400
Barkule
14) Uddhav Atmaram
Barkule
15) Pralhad Atmaram
Barkule
16) Prabhakar Nivritti
Barkule
17) Ranganath Nivruti
Barkule
18) Kusumbai Nivritti
Barkule
19) Raghunath
Damodhar Barkule
Anirudh Uddhav
20) Barkule
21) Uddhav Atmaram
Barkule
22) Ranjanabai Pralhad
Barkule
Total 1.5350
. Land
Approximate el
Sr. Survey Land to be Acquisition .
No Name of Land Holder No./ Acquired Area as Details of the case
’ Gut No. (HR) per 7/12
(Hectare)

Taluka — Jalna

Village - Sirasgaon
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1) | Shankarrao Nilkanthrao Kulkarni
2) | Digambar Vitthal Kharat 6 0.2396 2.8100
3) | Aaba Bapurao Mind
4) | uddhav kisan kharat 7 0.1372 3.3600
5) | Shankarrao Nilkanthrao Kulkarni
6) | Shubhangi Tukaram Kharat
7) | Ashamati Madanrao Kharat 21 0.2850 4.2500
8) | Shital Balasaheb Kharat
9) | Kulsumbano Himayal Ali 22 0.0004 2.1000
10) | Datta Maroti Kharat
11) | Digambar Maroti Kharat
12) | Ashamati Atmaram Kharat 29 0.1256 2.2600
13) | Datta Maroti Kharat
14) | Arjun Ambadas Kharat
15) | Mohan Narayan Pawar 30 0.0612 2.3000
16) | Anil Arjunrao Kharat
17) | Mahadev Sudam Kharat
18) | Balasaheb Sudam Khara 3 0.0453 0.5600
19) | Appa Santuba Kharat 34 0.0329 0.6000
20) | Baliram Narayan Kharat 35 0.0406 0.5300
21) | Sunita Haribhau Kharat 36 0.0383 1.2000
22) | Gayabai Ramrao Kharat
23) | Badrinarayan Achyutarao Kharat 40 0.0349 13600
24) | Shriram Indrarao Jadhav
25) | Anil Indrarao Jadhav
26) | Prabhakar Madhav Jadhav .
27) | Shivaji Ramkisan Jadhav Aurangabad - Parbhani
28) | Gajanan Ramkisan Jadhav D.oubllng
Dist. Jalna
29) Laxm?n Bapurao Jadhav Case No.
30) Sh{vajl Ramkls'han Jadhav 232 0.0075 10.3000 0.No0.2025/LA/Kavi/CR
31) | Gajanan Ramkisan Jadhav 52/2025
32) | Siddheshwar Prabhakar Jadhav
33) | Ravindra Prabhakar Jadhav
34) | Balasaheb Bapurao Jadhav
35) | Inder Madhavrao Jadhav
36) | Vishnu Vitthal Kharat
37) | Bapurao Bhagwanrao Kharat
38) | Tukaram Madanrao Kharat
39) | Uttam Bapurao Kharat 236 0.2058 3.2500
40) | Yogesh Bapurao Kharat
41) | Prabhu Tribankrao Kharat
42) | Rameshwar Manikrao Kharat 245 0.0702 0.9700
43) | Rameshwar Manikrao Kharat
44) | Manisha Balasaheb Mundhe
45) | Babita Ramrao Mundhe 246 0.0673 2:4000
46) | Santosh Prabhakar Kharat
47) | Dinesh Prabhakar Kharat 247 0.0683 19000
48) | Kaveri Prabhakar Kharat
49) | Dinesh Prabhakar Kharat 248 0.0701 2.1000
50) | Narhari Raosaheb Kharat
51) | Sunil Ashokrao Kharat 249 0.1472 3.3000
52) | Ganesh Devidas Kharat
53) | Sunil Bhujgrao Kharat 250 0.0669 15700
54) | Ramrao Tukaram Kharat
55) | Pandurang Sakharam Kharat
56) | Govind Asaram Kharat 238 0.0811 4.8100
57) | Shankar Uttamrao Dhayaskar
Total 1.8253
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Survey Land
Sr. Name of Land No./ Appr0x1mate. Land to | Acquisition .
be Acquired Area as Details of the case
No. Holder Gut
No (HR) per 7/12
) (Hectare)
Taluka — Jalna Village - Raipur

0 Shivanan
Darangnath Kukde
Sheshnarayan

2) Munjaji Kukde 64 0.0999 2.5800

3) Gajanan Ranganath
Kukde

4) Vishnu Munjaji
Kuked

5) Shivanand
Ranganath Kukde

6) | DabasahebDashrath | (o 0.1429 2.0000
Shejul

7 Vithal Dasharath
Shejul

8) Rambhabai Prakash Aurangabad — Parbhani
Narwade Doubling

9) Vishnu Munjaji Dist. Jalna
qued Case No.

10) Shivanand 0.No.2025/LA/Kavi/CR
Ranganath Kukde 55/2025
Sheshnarayan

11) Munjaji Kukde 72 0.2753 5.9800

12) Gajanan Ranganath
Kukde

13) Jijabai Ranganath
Kukde

14) Bhagwan Shrirang
Khillare

173 0.1786 5.5700

15) Dattatraya
Babasaheb Khilare
Bhagvan Shrirang

16) Khillare 174 0.0531 0.9100

17) | Asrecord of rights Road 0.0231 0.0000

18) | Asrecord of rights Nala 0.0338 0.0000

Total 0.8068
. Land
Approximate . el
Sr Survey Land to be Acquisition
’ Name of Land Holder No./ . Area as Details of the case
No. Acquired
Gut No. (HR) per 7/12
(Hectare)
Taluka — Jalna Village - Masla
1) She. Hasmat She. Narsu

2) She. Gani She. budhan

3) Habibabi Ghulam Qureshi

4) Sakinabi Bhr. A. Rahim

5) | Kamalbai Babasaheb Tidke 87 0.0002 7.2700
6) Nirmala Vitthal Borade

7) She. Mahebub seh. Ismail

8) | Anandkumar Manohar Vangur

9) Lalita Manohar Vangur
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10) | Tukaram Mohanaji Raut

11) | Sumanbai Tukaram Raut

12) | Suresh Tukaram Raut

13) | Sanjay Tukaram Raut

14) | Vijay Tukaram Raut

15) | Vitthal Trimbak Borade

16) | Vijay Trimbakrao Borade

17) | Akash Vijay Borade

18) | Laxman Umaji Raut

19) | Ramesh Umaji Raut

20) | Kailash Umaji Raut

94

0.0217

15.6500

Sunila Dinesh Lachure

2D Nayana Ramesh Lachure

Total

0.0219

Name of Land

Sr. No. Holder

Survey
No./
Gut No.

Approximate
Land to be
Acquired
(HR)

Land
Acquisition
Area as
per 7/12
(Hectare)

Details of the case

Taluka — Jalna

Village - Anandwadi

1 Vitthal
Baburao Wagh

2) Babadev
Ranuji Jagtap

Gulab
3) Devarava
Lavangre

Mahesh
4) Kashinath
Jagtap

196/A

Mahesh
5) Kashinath
Jagtap

196/Aa

Pralhad

6) Sitaram Kadam

Hariram
7 Kisanrao
Jagtap

196/A

Janardhan

8) Sitaram Kadam

Pralhad

9 Sitaram Kadam

196/0/1

0.4698

2.5500

0.8500

0.8600

0.8400

Gulab Devrao

10) Lavangre

197/A

Lahanabai
11) Kisanrao
Wasekar

197/Aa

Gokulabai
Babasaheb
Bhapkar Minor
Guardian
Babasaheb
Ashroba

12)

Ashok Namdev

13) Lavangare

198/ Ai

Jijabai

14) Babasaheb

198/ An

0.1913

0.7300

0.7300

0.5200

0.5200

Aurangabad —
Parbhani Doubling
Dist. Jalna
Case No.
0.No0.2025/LA/Kavi/CR
51/2025
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Bhapkar

15)

Datta Darji
Lavangare

198/Au/1

16)

Namdev
Vishwanath
Lavangare

17)

Soumitra
Devarao
Lavangare

198/Au

1.0400

1.0400

18)

Shobha
Kisanrao Wagh

19)

Tukaram
Kisanrao Wagh

20)

Yogesh
Kisanrao Wagh

21)

Rukhmin
Digambar
Bhapkar

199/A

22)

Leeladevi
Satyanarayan
Mor

199/Aa

23)

Jijabai
Babasaheb
Bhapkar

199/Au/1

24)

Ashok Namdev
Lavangare

199/Au/2

25)

Datta Darji
Lavangare

199/Au

26)

Gayabai
Sampati
Chavan

27)

Rajaram
Nivrutti
Lavangare

28)

Gulab Gyanoba
Sarde

199/Ai

0.2551

0.5400

2.2900

0.2800

0.2900

0.5700

0.5700

29)

Gangadhar
Narayan Pawar

30)

Ashroba
Maroti kadpe

31)

Manjusha
Shivaji Pawar

32)

Varsha Ganesh
Nalage

200

0.0740

5.1500

33)

Sri Tuljapur
Devi

185

0.1969

4.5400

34)

Kasabai
Kashinath
Awhad

186/1

35)

Ankush
Kashinath
Awhad

36)

Vilas
Kashinath
Awhad

186/2

37)

Laxman
Sitaram Bhogal

186/3

38)

Kantabai
Lakshmansingh
Marmat

39)

Ramesh

186/4

0.0842

0.5100

0.7600

1.0100

4.7200




18

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Kashinath
Awhad

40)

Ramrao
Sitaram Bhogal

41)

Laxman
Sitaram Bhogal

42)

Yogesh
Vitthalrao
Bhogal

43)

Baburao
Bapurao
Gaonde

187/A

44)

Gulab Sukhdev
Jagtap

45)

Limbaji
Sukhdev Jagtap

187/A/1

46)

Chaitanya
Narayan
Gawde Minor
Guidence
Archana
Gawde

47)

Vaibhav
Narayan
Gawde Minor
Guidence
Archana
Gawde

48)

Archana
Narayan
Gawde

49)

Ashamati
Gyaneba Jarad

50)

Santosh
Gyanoba Jarad

51)

Dinesh
Gyanoba Jarad

52)

Chanda
Gyanoba Jarad

53)

Tukaram
Gyanaji Jarad

187/A/2

54)

Uddhav
Bapurao
Gawde

187/A/3

55)

Pandurang
Aaba

187/Aa

56)

Dhondiram
Bhanudas
Balkund

187/Aa/l

57)

Tukaram
Gyanaji Jarad

187/Aa/2

0.1681

1.4900

1.6100

2.0200

2.0200

0.5000

1.0100

0.8700

58)

Majeed Pathan
Mohalla

188/A

59)

Majeed Pathan
Mohalla

188/Aa

0.0959

5.7700

5.7700

60)

As per record

Road

0.0349

0.0000

Total

1.5700
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. Land
Approximate el
Sr Survey Land to be Acquisition
: Name of Land Holder No./ . Area as Details of the case
No. Acquired
Gut No. (HR) per 7/12
(Hectare)
Taluka — Jalna Village — Satona(khurd)
1 Molana A. Kalam Education and
Welfare Satona Khu. 382 0.0050 1.7000
2 Mahadev Kashinath Kaldate
3 Prabhakar Ramachandra
4 | Bhojiram Ramkishan Aurangabad — Parbhani
5 Vidya Mansarkar Doubling
6 Angad Kacharu Aakat Dist. Jalna
7 Anant Baliram Aakat Case No.
8 Digambar Narayan Aakat 381 0.0251 10.6100 0.No.2025/LA/Kavi/CR
9 Madravati Mahadev Aakat 54/2025
10 Shivaji Ramrao
11 Srihari Ramrao
12 Gyanoba Ramrao
13 Ramprasad Mahadev Aakat
Toatal 0.0301
. Land
Approximate el
Sr Survey Land to be Acquisition
: Name of Land Holder No./ . Area as Details of the case
No. Acquired
Gut No. (HR) per 7/12
(Hectare)
Taluka — Jalna Village - Usmanpur
1 Indubai Baburao Raut
2 Sheikh Anwar Sheikh Rasheed
3 Sheikh Pasha Sheikh Rashid
4 Suresh Malhari Magar
5 Bibi Sheikh Pasha 99 0.3786 9.5200 A .
6 Shahnaz Sh. Anwar urangial)ba(:); Parbhani
7 Satish Suresh Magar D'Otu 3 1;1g
8 She. Rais She. Pasha 1st. Jana
9 She. Ri She. Pash Case No.
&, ZWal SNe. 1asha 0.N0.2025/LA/Kavi/CR
10 Rameshwar Kashinath Raut
- 57/2025
11 Radhabai Laxman Raut
12 Haribhau Laxman Raut
13 | Sandeep Laxman Raut 100 0.7732 1.9800
14 Vishwanath Asaram Raut
15 | Gyandev Asaram Raut
Total 1.1518
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